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(c) whether he is also aware that 
the present market rate of turmeric 
is not economical to grow thereby 
resulting into agriculturists not grow-
ing and scarcity being created; and 

(d) whether he proposes to remove 
the export duty so that turmeric gro-
wers of this country can grow tur-
meric this year? 

TfIE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) The 
export duty on turnleric was levied 
with effect from 20th January, 1979. 
The revenue earnings from this levy 
have been as follows:-
-- -- ------ - ---~-----
Period Rs. Lakhs 

1978-79 (upto March, 79) 62 
1979-80 (Provisional) 
1980-81 (Budget Estimate) 

532 
700 

.---------- ---------
(b) and (c). It is correct that the 

prices of turmeric have fallen. This 
is mainly due to the increase in pro-
duction which was 146.8 tnousand ton-
nes in 1978-79 as compared with 126.3 
thousand tonnes in 1977-78. Despite 
the export duty, exports of turmeric 
amounted ti> over 18,800 tonnes upto 
December, 1979 as against a target of 
11,000 tonnes for the whole of 1979-80. 
For improving the prices realised by 
the growers, other methods may have 
to be employed, such as purchases by 
official or co-operative agency at a re-
munerative price. 

(d) The effects of the export duty 
on turmeric are being kept under 
constant review. 
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Price rise in COt1oll and Sta'ple Yarn 

1458. SHRI ZAINUL BASHER: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether Government. are 
a ware that the prices of cotton and 
staple yarn are increasing day by 
day resulting in large number of u.n-
employed among the weavers in U.P.; 

(b) if so, what steps have been 
taken to check the prices and bring 
them back to the level of 1977; and 

(c) what other steps are being pro-
posed by Government for the fair 
distribution of yarn to the weavers? 

THE MINISTER OF COMMERCE, 
STEEL AND MINES (SHRI PRA-
NAB MUKHERJ'EE): (a) Prices of 
cotton and staple yarn have risen to 
Borne extent mainly due to fall in pro-
duction followini severe power culs 
imposed on the spinning mills. 

(b) and (c). Some of the importaat 
steps taken to check the prices and to 
ensure fair distribution of yarn to the 
weavers are-
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(i) Through voluntary' arranle-
ments, the private millS iftUiated to 
ICMF have agreed to proVide 2!,OOO 
bales of yarn every month at ex-
mill prices to the public distribution 
agencies in the States; 

(ii) National Textne Corpora tion 
and State owned spinning mills have 
opened depots/sales centres at mill 
gates and important centres So as to 
ensure better availability of yarn to 
the weavers at mill prices; 

(iii) the apex handloom coopera-
tive societies and handloom develop-
ment corporations in the States arc 
being assisted by way of snare capi-
tal contribution to take u-p oistribu-
tion of yarn to weavers by direct 
procurement from private and pub-
lic sector mills; and 

(iv) permission has been granted 
to industry for using discarded QJin-
dIes and relaxation given to waste 
spinning units for spinning even 
upto 40 counts. 

Breakdown in Steel Production 
Plants colla.bQrated by USSR 

1459. DR. VASANT KUMAR PAN-
Drr: Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) whether during the recent dIs-
cussions held by the Soviet Dy. Prime 
Minister Mr. I.V. Arkhipov, in March, 
1980, the subject of breakdowns pro-
duction in Steel plants in India built 
with Soviet ~"llaboration was dfu. 
cussed; and 

(b) if so, the details thereof? 

THE MINISTER OF COMMERCE, 
AND STEEL ANn MINES (SHRI 
PRANAB MUKHEiR·JEE): (a) and (b). 
There has oeen no break-down of 
production as such in any of the steel 
plants butlt in 1ndia with Soviet col-
laboration. Production has, no doubt, 
been affected adversely in all the steel 
plants due to inadequate availability 
of certain essential inputes such as 
coal and power. The question df dis-
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cussing the subject of "break-downs" 
with the Soviet Dy. PJoime Minister, 
Mr. 1. V. Arkhipov in March, 1980 
does not, therefore, arise. 

Banking facilities in Kizhattur In 
MalapPuram District in KeraJa 

1460. SHRf G. M. BANATWALLA: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that there 
are no banking facilities in Kizbat-
tur and Vettathur panchayats in Ma-
lappuram district of Kerala; 

(b) whether there is a growing 
need for banking facilities in these 
areas to meet the requirement3 of cul-
tivators, traders and others as also 
dUe to increasing foreign remittances 
to people in theSe areas; and 

( c) the steps taken or proposed to 
be taken to meet the banking require-
ments? 

THE DEPUTY MINISTER IN TH~ 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT). (a) Informa-
tion about availability of banking faci-
lities is maintained by the Reserve 
Bank districtwise. HO'W"ever, it has been 
reported that a branch of the South 
Malabar Gramin Bank is functionIng 
at Vettathur since February 22, 1978. 
This Bank is also expected to open Its 
branch at K.fzhafitir, shortly. 

(b) and (c). The Reserve Bank has 
indicated that even though Malappu-
ram is not a deficit district in terms of 
banking coverage of rural and semi-
urban population, it has permitted the 
banks to open branches at 23 centres 
recommended by the State Govern-
ment in this district. 

SettUlg up of Chara-ed Chrome Plant 
in Orissa 

1461. SHRI NITYANANDA MISRA: 
Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) the names of fir£ns to whom let_ 
ter of intent 'for setting up charged 
chrome plants in Orissa have been 
issued; and 




